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entitled is borne entirely by Government.
In the case of the C.R.P. and the CISF.,
the question of cost to Government or sub-
sidy dces not arise.

(e) and (f). The information is being
collected and will be placed on the table of
the Sabha in due course.

Setting up of Handloom Finance Corporation
i1 Public Sector

2368. SHRI N. R. DEOGHARE : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether Government propose to set
up a Handloom Finance Corporation in the
public sector ;

(b) if so, the details of the proposal ;
and

(c) if not, the reasons therefor, parti-
cularly when the handloom industry in the
country necds huge finances for its develop-
ment ? -

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(CHOWDHARY RAM SEWAK) : (a) No,
Sir.

(b) Does not arise.

(c) Financial assistance is already being
provided by the Central Government to the
State Governments in the form of block
loans and grants for village and small indus-
tries which also include the development of
handloom industry.
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